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Madam Speaker, I seek your kind indulgence. I would like to submit that reports have appeared in the public space
that pilots after submitting fake mark sheets have procured their flying licences. This has very serious implications for the
safety of the passengers. Two pilots have been arrested; some other pilots are absconding. DGCA has ordered a review of
4000 licences; but that, may I submit Madam Speaker, is really missing the wood for the trees. The real problem lies with
the DGCA itself. The fact of the matter is that the Directorate General of Civil Aviation is not an independent regulator. It is
not mandated by an Act of this Parliament. Therefore, they are susceptible to all kinds of pulls and pressures which makes
even the examining arm of the DGCA not talk to the licencing arm. Therefore, there is no verification whether a particular
mark sheet is correct, whether a particular person has passed a particular test before a licence is submitted.

In addition to this, ever since we opened our skies in 1992, there has been a mushrooming of flying academies and
these flying academies promise licences to aspiring pilots even if they are not able to complete the course with regard to
the standards which have been laid down.

Therefore, my respectful submission to this House and, through you, Madam Speaker, to the Government is that this
opportunity should be utilised by the Government to seriously review the role of the regulator, the Directorate General of
Civil Aviation. It should be mandated by a proper Act of Parliament. It should be set on an independent footing so that the
safety of the traveling public and the various people who have been entrusted with that responsibility can be properly
regulated and policed.

I thank you, Madam Speaker, for allowing me to raise this important matter.

MADAM SPEAKER: The names of Shri Jagdambika Pal, Shri Praveen Singh Aron, Shri P.T. Thomas, and Shri M.B. Rajesh will be
associated with the issue raised by Shri Manish Tewari.
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